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(2) 165/168 Ahmedabad-Faiza-
bad/Varanass Sabarmati Express
(5 days upto Faizabad 2 days upto
Varanas1) from 26-1-76

(3) 139/140 Madras Beach-Vara-
nast Ganga Cauvery Express (b1~
weekly) from 16277

(4) 107/108 Jhansi-Varanasy/Mug-
halsaral/Bundelkhand Express
(daily) from 1377

(5) 49/50 Goi1akhpur-Varanasiy/
Allahabad City Purvanchal Express
(daily) from 1176

(6)83/84 Delhi-Lucknow Express,
extended to run to/from Varanasi
(daily) from 1576

7 171/172 Bombay-Central-
Jammu Taw: Express (bi-weekly)
from 2412176

(d) Details of intioduction of some
new trams during the current year
1s still under examination and such
action as 1s feasible will be taken

Crude Ofi Hehources in On-Shore
Areas

2063 SHRI PRASANNBHAI
MEHTA Will the Minister of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state

(a) whether out of reserves estimat-
ed at 450 millicn tonnes in on shore
areas 120 million tonnes of crude 18
considered {o be recoverable by prims-
ry known techmoues

(b) whether to enhance the recovery
of oil from the existing fields the Oil
and Nsatural Gas Commission had de-
cided to expand the capacity of the
present reservior and

{c) if 80, to what extent?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N BAHUGUNA). (a) Yes,

Sir
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(b) and (c). Both, Oil and Natural
Gas Comnmussion and Oil India Limite
ed are adopting appropriate enhanced
recovery techmiques to improve re-
covery percentage of oil from thewr
existing fields It 15 difficult to quan-
tify precisely the extent to which re-
covery of o1l would be increased by
these techniques since the result
would materialise over a period of
10-~15 years or so

Panel on Legal Aid to Poor

2064 SHRI PRASANNBHAI
MEHTA Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
bBe pleased to state

(a) whether panel on legal axd to
the poor has askeq for extension of
time for submitting its report,

(b) 1t s0 whether Government have
granted the same,

(c) the reasons for asking for the
extension of time, and

(d) when the pane] is hikely to sub-
mit report to Government?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI SHANT! BHUSHAN) (a)
Yes, Bir

(b) Yes, Sir

(c) The Chairman of the Commut-
tee, Mr Justice Bhagwat;, while re-
questing the Government to extend
the time for submitting the Report of
the Committeer has stated that he
Committee had done considerable
work und colleced g large mass of
materthl with a view to preparing its
interim and final Reports In order
that the labours of the Commuttee
may not be left ‘he obser-
ved that it would be desirable that
thg term of the C
extended for a further period of 4
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(d) The Committee :s likely to
submut its final report by the end of
August, 1977,

Cheaper rates of raw materials for
reduction in prices of Drugs

2085 SHR] PRASANNBHAI
MEHTA Will the Mimister of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state whether
the drug indusirv has pointed out that
unless the raw material for drugs 18
available ai cheaper rates the price of
drugs cannot be reduced?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) The
prices of basic drugs and formulations
are statutorily fixed under the Drugs
(Price Control) Order, 1970 on the
basis of the recommendations of the
Bureau of Indusirial Costs & Prices
after necessary examination The
prices of inputs, viz, chemicals, sol-
vents, etc. quired for production
of bulk drugs are not statutorily con-
trolled. The industry has been mak-
ing general as well as specific com-
pleints about the high costs of raw
materials The specific  complaints
have been brought to the notice of
the authorities concerned for reme-
dial measures.
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